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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI  

ORIGINALAPPLICATION NO. 693 OF 2023 

 

IN THE MATTER OF: 

 

IN RE: NEWS ITEM APPEARING IN DECCAN HERALD DATED 
24.10.2023 TITLED “POLLUTION CONTROL BOARDS ARE THE WEAK 
LINK” 
 

REPLY ON BEHALF OF THE RESPONDENT NO. 13, PRINCIPAL 
SECRETARY, DEPARTMENT OF ENVIRONMENT AND FOREST 

 

1. That the instant Original Application being OA No. 693 of 2023 is a sou 

moto cognizance taken by this Hon’ble Tribunal and is titled as “In Re: 

News Item appearing in Deccan Herald dated 24.10.2023 titled “Pollution 

Control Boards Are The Weak Link”. This Hon’ble Tribunal, vide its Order 

dated 23.11.2023 directed as under: 

“12. The above respondents are directed to file their reports showing the 

sanctioned strength and working strength of staff in the concerned 

SPCBs/PCCs, CPCB the ratio of administrative, Ministerial and Technical 

staff in the SPCBs/PCCs, CPCB and the regulating and monitoring facilities 

which are available with the SPCBs/PCCs/CPCB. In respect of laboratories, 

the report will disclose the sanctioned strength and present working strength 

of staff, the infrastructure which is available in the labs and further need for 

equipment and infrastructure in those labs and the provisions made in 

laboratories for enforcement and monitoring of hotspots in critically polluted 

areas. The report should also include the availability of budget and its 

sources and expenditure in last two years (2020-2021 and 2021-2022)….” 

2

62



 

2. That with regards to the Information related to the Madhya Pradesh Pollution 

Control Board (hereinafter referred to as MPPCB) laboratories regarding 

accreditation/ recognitions it is submitted that the MPPCB is having Ten 

Regional laboratories located across the state and one Central laboratory 

located at H.Q. in Bhopal. Out of these ten laboratories eight are Regional 

laboratories presently accredited as per ISO 17025 and 01 Central laboratory 

Recognized under EPA, 1986.  Accreditation under various ISO standards 

[ISO-17025 & 45001] and recognition under EPA[1986] described in 

Annexure R-13/1. Letter issued to the remaining Regional laboratories of the 

Board to initiate the process of accreditation and recognition Annexure R-

13/2. 

 

3. That the information related to Sanction strength and working strength of 

staff in MPPCB in terms of  administrative, ministerial, Technical and 

scientific staff and their ratio the same is tabulated as follows: 

 SANCTION 

POST 

WORKING

STAFF 

RATIO 

WORKING 

STAFF 

VACANT 

POST 

RATIO 

VACANT/SAN

CTIONED 

STAFF 

[a] Administrative staff 

 18 17 94.44 01 5.56 

[b] Ministrial staff [accounts/clerical/PR/Legal/IT sections] 

 618 232 37.54 386 62.46 

[c] Technical staff 

 151 47 31.13 104 68.87 

[d] Scientific staff 

 441 162  279  

Total 1228 458 37.30 770 62.70 
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Further it is necessary to mention that in addition to above about 217 

personnel in various capacities like outsource, various projects are   recruited 

on contractual basis supporting the working of Board. 

 

4. That with regards to infrastructure facilities, the information is tabulated as 

follows:  
 

a) Monitoring 

facilities 

which are 

available in 

MPPCB.  

 

 

[i] MPPCB has established 01 Central 

Laboratory at Bhopal and 10 Regional 

Laboratories across the M.P. State [Gwalior, 

Sagar, Ujjain, Indore, Rewa, Satna, Jabalpur, 

Singroulli, Mandideep and Shahdol] to carry 

out  monitoring of pollutants as per the 

provisions laid down under following 

acts/rules:-  

[a] The Water [P&C of Pollution]Act,1974 

[b] The Air [P&C of Pollution]Act,1981 

[c] The Noise Pollution [R&C] Rules , 2000 

[d] The EPA[1986] 

[e] HW [M,H&TB] Rules,2016   

[f] The Municipal Solid Waste [M&H] Rules, 

2000 

All Regional Laboratories are equipped to 

carry out the analysis for basic parameters of 

the collected samples of various matrix. 

Samples for analysis of certain parameters 

like pesticides, micro metals, fauna & flora 

and hazardous waste are being send to 

Central Laboratory for analysis.  

Monitoring 

facilities, 

manpower and 

requirements in 

various 

Regional 

Laboratories 

and Central 

laboratory of 

MPPCB is 

appended as 

Annex R-13/4 
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b) Infra 

structure which 

is available in 

the labs and 

further need for 

equipments. 

 

Monitoring of various components across the 

state are being carried out by regional 

laboratories as per the monitoring packages 

duly approved by HO., Bhopal, this package 

includes monitoring of ambient air, noise, soil 

[in commercial/residential/industrial/silence 

zones], natural water, ground water covering 

all natural streams, rivers, ground water in 

industrial /commercial/residential areas 

across the state on defined frequency. In last 

financial year about 87 rivers/their tributaries, 

100 ponds/lakes were monitored and analysed 

by regional laboratories, apart from this 

surface water, ground water monitoring was 

also carried out from 503 locations and air 

quality monitoring across the state  with 

defined frequency.  
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c) Provisions 

made in 

laboratories 

for 

enforcement 

and 

monitoring 

of hotspots 

in critically 

polluted 

areas. 

  CPCB sponsored programs for monitoring 

of ambient air and natural water   like NWMP 

[National Water Quality Monitoring 

Programme] at 242 locations for surface and 

ground water & NAMP [ National Air 

Monitoring Programme] at 41 locations in 16 

cities are also being carried out at the same 

time. The analytical data are uploaded on 

CPCB portal i.e. EAQDES and EWQDES. 

Monitoring of industrial discharge is being 

done as per requirement, as Zero Discharge 

Policy has been adopted in M.P. Monitoring 

of hazardous waste are also being done under 

prescribed rule.The collected samples are 

being analysed in respective regional 

laboratories & Central Laboratory and 

analytical data is managed in MPPCB portal 

– Narmada XGN. 

The monitoring activities [ambient air and 

natural water] are now to be perform at micro 

level i. eupto district and sub district level, 

needs monitoring equipments and manpower. 

MPPCB has established 15 CAAQMS in 

major cities [Bhopal, Gwalior, Jabalpur, 

Indore, Sagar, Ujjain, Pithampur industrial 

area, Katni, Singroulli, Dewas and 

Mandideep industrial area] ,  10 RTWQMS [ 

Narmada, Kshipra and Khan Rivers] and 04 

RTNMS at Bhopal  for real time analytical 
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data . 

[iii] Central Laboratory, Bhopal having 

advanced instrumentation facility , catering 

the requirement of analysis of advanced 

parameters for the samples received from 

respective regional laboratories. 

[iv] The present structure w.r.t instruments 

and manpower availability in different 

Regional laboratories and  Central Laboratory 

and requirements is appended in Annex 

R/13- 4.     

 [v] Present scientific staff available in 

respective Regional Laboratories are also 

being deployed for monitoring of polluted 

areas, complaints, directions [from HO, 

Ministry and statuary bodies], special 

monitoring during festivals apart from routine 

monitoring job . 
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5. That with regards to Availability of budget and its sources and expenditure in 

last two years [2020-2021] and [2021-2022] the allocation of budget is as 

follows:  
 

 

 
6. That the instant Reply is being filed by MP PCB in compliance of Order 

dated 23.11.2023. MP PCB further craves leave of this Hon’ble Tribunal to 

file a detailed reply and/or affidavit as and when the Hon’ble Tribunal directs 

or when the same is necessitated in the interest of justice. An affidavit in the 

support of the reply is annexed.  

Date: 16.01.2024                MPPCB (R-13) 

FILED BY 

 
NEW DELHI                   RAGHAV SHARMA 

ADVOCATE  

 

Sr.  HEAD YEAR 2020/21 YEAR 2021-22 

  Budget 
allocation 
[Rs in lacs] 

Expenditure 
[Rs in lacs] 

Budget 
allocation 
[Rs in lacs] 

Expenditure 
[Rs in lacs] 

1 Administrative/ 

Establishment 

 

 

3803.39 

 

1525.32 

 

4018.08 

 

1473.67 

2 Scientific/lab 
operations     
[ instrument 
purchase ,repair 
and other 
expenses] 

 

515.00 

 

543.01 

 

655.00 

 

456.34 
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